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preliminary submissions as to the objections being filed by the original

applicant, so that the said objections are rejected and discarded and onset
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PRELIMINARY SUBMISSIONS

A. That, it is most humbly submitted in addition to what has already been
stated on number of occasions before this Hon'ble Tribunal in the past
that the present area in question i.e. Balotra, Bithuja and Jasol, as a
result of continuing mandamus and various orders and being passed
by this Hon'ble Tribunal in the instant litigation has been able to erect
and install the latest state of the art machinery are and is now, the only
CETP hub in India, which is equipped with the fully functional 18 MLD
ZLD plant. A bare perusal of the objections being filed by the original
applicant to the comprehensive reports being submitted by the
Monitoring Committee under the chairmanship of the Hon'ble Mr.
Justice Prakash Tatia, former Chief Justice of Jharkhand High Court
who along with the District Magistrate, Barmer, Dr. Ajit Pratap Singh,
Professor BITS Pilani, Shri SK Meena, Scientist — D, CPCB, Bhopal
and Shri Amit Juyal, RO, Balotra, comprehensively studied the area in
question and made the report which has been submitted before this
Hon'ble Tribunal on 20.04.2021 and 21.07.2021. A challenge being
laid by way of the said objections by original applicant to the findings of
not only the instant committee, but also to the action being taken by
the various authorities in question that is, CGWA, CPCB and RSPCB,

who while acting in accordance with law, have been issuing various

ions, consents and NOCs, their working too has been stated to
er clout and it too has been questioned by the original applicant

whims and fancies, without any logical basis to the same.

may kindly be rejected and the findings of the Hon'ble committee may
kindly be considered and appreciated in order to observe that the area

in gquestion has seen a phenomenal development and ng’th in terms
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of the effluent treatment facility by way of a new 18 MLD ZLD plant
being erected under the IPDS scheme of the Ministry of Textile,

Government of India.

Without prejudice to above, the humble answering respondent

submits following parawise reply to original application as under:

PARAWISE REPLY TO THE ORIGINAL APPLICATION

1. That, the contents of para 1 are not admitted in the manner stated
and hence the same are denied. It is submitted that this Hon'ble
Tribunal vide its order dated 7.8.2015, had directed the State
Government to file its response on the NPC (National Productivity
Council) report. In furtherance of which, the State Government had
filed an affidavit before this Hon'ble Tribunal wherein, it had
appointed a committee constituting of as many as nearly 13
members to study, re-examine and file its findings before this Hon'ble
Tribunal with regard to the NPC report. In view of no conclusive
findings having been filed till date before this Hon'ble Tribunal in
pursuance of the said NPC report, the contents and the averments
contained therein, cannot be referred to by virtue of the order dated

?,F-_:gd 11{:3.2015 read alongwith the affidavit filed by the State Government.

o+

P "Théi‘--ﬁupy of affidavit preferred by the State Government is annexed

\ WA
herewijth and marked as Annexure-R-8/1.
| =

2. d The{l‘t;ﬂ\e averments contained in para 2, do not need any reply to the
Ny ___'_;_,‘,;ﬁé’incltent the same in conformity with the orders being passed by this

Hon'ble Tribunal.
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3. That the contents and the averments of para 3 do not need any reply
to the extent the same refer to the submissions being filed by the
original applicant before the monitoring committee. However, it is
submitted that the monitoring committee, after giving due
consideration to all the submissions being made by the original
applicant has given its interim report dated 20.04.2021 and the final
report dated 21.07.2021 which speaks for itself and takes into
consideration the work, that has been carried out at the area in
question in order to rectify the infirmities and illegalities, which were
prevalent in the area in question. The committee recommends the
State Government and its agencies to take stern action against
those, who are acting illegally and are flouting the law of the land.
The answering respondent No.8 which manages the CETP, which
cater to the industrial units at Balotra and Bithuja, is equipped with
the latest state of the art technology and with the recent erection of
the 18 MLD ZLD plant having been made operational for the area in
question, brings the CETP at Balotra to only being the second in the
entire country to have such state of the art treatment facility for the
trade effluent, which is generated by these member units. The
findings of the monitoring committee, speaks for itself that it is the
illegally working industries in the area in question which needs to be

==y checked and uprooted from the grass root, so that, only legally

| c}ﬁén"&ting industry are permitted to function and operate in the area.
At present, as a result of the illegally working industrial units in the
area in question, it is the industrial units which are member units of

S _t_he"énswering respondent No.8 who have to bear the brunt of all the

,,,,,,,,

government agencies, if any illegality is found in the area in question.
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a) That the contents of para 3(a) are not admitted and hence
denied. It is submitted that the submissions/objections being
made by the original applicant are totally misconceived and it
is submitted and asserted that the submissions of the original
applicant while being duly considered by the monitoring
committee, the committee gave its findings which are self
explanatory and speak for themselves in terms of the progress
that has taken place in the area in question, as a result of the
various orders being passed by the Hon'ble Tribunal. The
objections so raised by the original applicant, are nothing but a
reiteration of the issues being already deliberated upon before
this Hon'ble Tribunal and considering which, this Hon'ble
Tribunal has passed various orders as a result of which, the
area in question now sees a 18 MLD ZLD plant being erected
to cater to all member units of the answering respondent No.8
trust. It is submitted that the distinction being attempted to be
drawn by the petitioner in order to show that the area of
Jodhpur, Pali and Balotra and the issues involved therein, are
distinct from each other, is not admitted in the manner the
same has been stated. The report clearly deals with all the
three areas distinctly and gives its finding in respect of all the

R three areas in respect to their independent factual position. It
.ia'furthm submitted that the all the three areas in question, fall

i’n the western region of Rajasthan and by and large, all of
them have similar demographics, for the industries and also
: 'pthe issues being dealt with by the monitoring committee were

with regard to similar nature of industries, working in the

aforementioned areas.
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b) That the contents of para 3(b) are not admitted and hence
denied. It is submitted that the challenge being laid by the
original applicant to the consents and permissions being
granted by the CGWA, without challenging the guidelines per
se, without questioning the criteria for evaluation of
proposals/requests for groundwater extraction, while referring
to which the CGWA grants permission to industries to extract
groundwater, is wholly untenable. Moreover, the said policy
has been framed after due and deep deliberation by the
experts involved in the field and the said permissions being
granted to industrial units, are in accordance with the norms
laid therein. Thus, the challenge to the act of the CGWA
though does not require a response from the answering
respondent No.8, but however, it is submitted, that the said
challenge at the instance of the original applicant, cannot be

permitted to be maintained.

c) That the contents of para 3(c) are not admitted and hence
denied. It is submitted that the averments contained in the said
para of the submissions are grossly misleading, deserve to be
rejected on the onset. It is submitted that the findings of the

Court Commissioner Report, being recorded to by the original

{Z/ : applicant in the said para, deserve to be given a complete go
= | y, while observing the same to be misleading, for the reason
that the membranes which had been installed in the earlier 6
MLD RO plant, on the suggestion of the committee's report as
referred to, were subsequently modified and upgraded, in

order to cater to TDS at the level of 20,000 MGL. Moreover,

the 6 MLD RO plant has already 0ﬁeﬁm made dysfunctifi\al in
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backdrop of the fact that the new 18 MLD ZLD plant has been
made functional, in which, the RO membranes, which have
been installed, have been equipped to cater to trade effluent,
which would have a TDS level upto 20,000 MGL. Thus,
reference to previous reports and the deficiencies in the
treatment plant of the Trust, which duly stands rectified and
which at this juncture do not need any reference to is
misleading and thus, the objections being raised in the said
para, deserve to be rejected completely. The copy of
document evidencing change of membranes in 6 MLD RO
plant to cater to effluent at 20,000 MGL is annexed herewith

and marked as Annexure-R-8/2.

d) That the contents of para 3(d) are not admitted and hence
denied. It is submitted that the Girdawari reports and revenue
entries being relied upon by the original applicant are of the
the year Vikram Samvat 2032-2038 whereas, the present
Vikram Samvat year is 2077-78. A reference to such old
Girdawali entries is in itself misleading and a deviation from
the present status at the area in question. A latest compilation
of Girdawari reports is being placed before this Hon'ble
Tribunal in order to show that the crops which are harvested

by way of rainwater, have continued to be sown and reaped in

the area which is otherwise an arid zone in similar quantity to

. ) what prevailed in 1980 and it has been the same 1980. A copy
=

/ of compilation of Girdawari entry from the year 1980 to 2015
v ﬁ // showing the database of the Kharif crop being grown in the
o area in quest_iun, is annexed herewith and marked herein as
Annexure-R BFB
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e) That the contents of para 3(e) are not admitted and hence
denied. It is submitted that the averments and objections
contained in the said para, did not relate to the answering
respndent No.8 trust and therefore, the same do not need any
reply on its behalf. However, it is submitted and as is reflected
from the report of the monitoring committee that it is the
illegally working industrial units in the area in question which
need to be checked and removed in order to curb the problem
of pollution and also in order to harbour and flourish the legally

working industrial units in the area in question.

f) That the contents of para 3(f) are not admitted and hence
denied. It is submitted that pursuant to the order dated
6.3.2019, the answering respondent members have already
dredged the area in question of the river and the report with
regard to the same, has already been submitted by the
answering respondent Trust before this Hon'ble Tribunal. The
Original Applicant is bringing to the fore the issues that have
already been deliberated upon before this Tribunal and
necessary orders with regard to the same already stand
passed. The proof with regard to the compliance of the order
dated 06.03.2019 having been carried out by the answering

hf"'»_.;espundem No.8 trust was submitted by way of affidavit filed

I:Ji)f’i_\H RSPCB wherein the compliance and action report

| “submitted by the Trust was incorporated, the said Action
o ':u.-‘,.)%epurt and Compliance status report is submitted herewith

i -‘:-f“f

Eore

and marked herein as Annexure-R-8/4.
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a)

h)

That the contents of para 3(g) are not admitted and hence
denied. It is submitted that the recent 18 MLD ZLD plant that
has been operationalized in the area in question, has been
erected under the IPDS scheme of the Ministry of Textile,
Government of India in which, as a representative of the
Government of India, IL & FS is the Project Management
Consultant (PMC) appointed by the Government of India in the
said 18 MLD ZLD plant, which after duly examining the entire
geographical requirements of the area in question, sanctioned
the said plant and the same has been erected in accordance
with the same. It is further submitted that the Project
Management Agency (PMA), initially created a DPR for the
said project, which through the answering respondent trust
was submitted to the PMC, which independently got it vetted
and finalized from the Government of India and only after the
said approvals having been received, the work on the said
plant started. Thus, the said new ZLD plant of 18 MLD is the
latest in terms of technology and duly meets with the

requirements of the area in question.

That the contents of para 3(h) are not admitted to the extent
the same are in conformity with the record of this Hon'ble
Tribunal. It is submitted that the time extension to the
answering respondent trust, was granted by the Rajasthan
State Pollution Control Board, to discharge its trade effluent
into the SEPs operated and maintained by the trust in
accordance with the consent to operate being issued in its

favour. The said contention of the applicant is further rendered

5@"'“ ; ;
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wherein the respondent Trust has been directed to operate at
capacity of 6 MLD as the construction of work SEPs is in

process. The copy of order ditd.30.9.2021 is submitted

herewith and marked herein as Annexure-R-8/5.

i) That the contents of para 3(i) do not need any reply on behalf
of the answering respondent Trust, as the same relate to M/s.
RAMKY, which is the operator of the land fill site and the

averments contained therein, can only be replied by it.

j) That the contents of para 3(j) are not admitted and hence
denied. It is submitted that the report of the monitoring
committee, which had experts in and from all fields, duly
deliberated and took into consideration all the issues involved
in the case at hand and have submitted their reports after
taking them into consideration, all the factors, and thus, the
same being conclusive and speaking for itself, when being
acted upon, will completely solve the problem of pollution,
which has already been largely treated by the orders of the

Hon'ble Tribunal and progress being made so far.

4, That the contents of para 4 are not admitted and hence denied. It is
submitted that the distinction being attempted to be drawn by the
original applicant and to so much so state, that the Monitoring

ECummrttee got confused while dealing with the three different areas

}%1 question while preparing its report, is in clear disregard to the

\_// .ﬂ’rmsdam of the members of the Hon'ble Committee. It is submitted

that the said committee had various experts on it who after duly
considering all the aspects and issues of the matter, submitted their

reports, which are self-explanatory and speaking for itself. L
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5. That the contents of para 5 are not admitted and hence denied. It is
submitted and as has been stated above that the report of the
monitoring committee being conclusive in its nature, as the same
records all the facts, issues and the solutions as to the same, on
being duly implementing to solve the problem of pollution in the area

in totality and in general.

PRAYER

It is, therefore, most respectfully prayed that objections/submissions
being made by the original applicant to the reports of the monitoring
committee, may kindly be rejected and the report so submitted by the
monitoring committee on 20.4.2021 and 21.7.2021, may kindly be directed
to be implemented by the concerned stakeholders.

VINAY KOTHARI

kotharivinay@amail.com
COUNSEL FOR THE RESPONDENTS No.8
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ORIGINAL APPLICATION No.34 (THC)/2014

ORIGINAL APPLICANT: Digvijay Singh

VERSUS

RESPONDENTS: State of Rajasthan & Ors.

.=
gﬂﬁﬁ'“ . AFFIDAVIT IN SUPPORT OF COUNTER AND DOCUMENTS

«“ﬁ*ﬁ Lo s
£ b

e

I, Narendra Kumar s/o Shri Parasmal Ji, aged about 49 years,

R/o Balotra, do solemnly affirm and state on oath as under:-.

ﬁfﬁm"ﬁﬂﬁ, That | am the Member Secretary of the Respondent No. 8- Trust and

«J A
/ >4 *'h well conversant with the facts and circumstances of the present case.

R

Zj ''That the present counter to the objections have been drafted by my

A - il f',
N § That facts mentioned in the counter are true and correct to the best of
my knowledge based on records, The legal submissions mentioned
herein are believed to be correct on the basis of legal advice given by
my counsel.
4, That the documents annexed as Annexures are the true and correct
copies of their respective originals.
signed Betore s DEPONENT
ATTIES (EDL Member Secretary
Balotra Water Pollution Control
== 18 ] Treatment & Research
Foundation Trust, Balotra
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VERIFICATION

|, the above named deponent do hereby solemnly state on oath that
the facts mentioned in this affidavit are true to my personal knowledge. No
part of it is false and nothing has been concealed.

SO HELP ME GOD.

DEPONENT 0

a1
AL =

Member Secretag

alotra Water Pollution Control
Treatment & Research

Foundation Trust, Balotra
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IN THE PRINCIPAL BENCH THE NATIONAL GREEN TRIBUNAL,
AT CIRCUIT BENCH, JODHPUR

ORIGINAL APPLICATION NO. 34(THC)/2010
&
ORIGINAL APPLICATION NO.37(THC)/2010

PETITOINER Versus RESPONDENTS
Digvijay Singh State of Raj. & Ors.
&
PETITQINER Versus RESPONDENTS
Digvijay Singh Bhanu Prakash & Ors.
FIDAVIT-CUM- E AL
THE ARY, D F NT
NT N, JAI

I, Vikram Singh Sankhla S/o Shri Mohan Singh, aged about 54 years,
R/o Bhagat Singh Marg, Mandore Road, Jodhpur presently working
Regional Officer, Rajasthan State Pollution Control Board, Balotra, do

hereby solemnly State and affirm as under:-

een appointed as Officer Incharge by the Department of
vernment of Rajasthan vide letter dated 14.08.2015

liance on behalf of the State of Rajasthan.

2. That the that the Hon'ble Rajasthan High Court, Jodhpur in D.B.Civil

Petition No. 759/2002, Mahaveer Vikas Samiti, Pali Vs. State of

- Ea ; ’
@”L" — w2 4 Member Secretary =
PL!BLF" Balotra Water Poliulion Conftrol

Treatment & Pesaarch
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N0 ﬁ*‘“ Foundation Trust, Balotra
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“The State shall employ experts to assess the damage caused to the
environment and health of the public by the pollution created by the units.
On assessment of the damage, the concerned authorities shall file a report in
this court within a period of 8 weeks, whereupon the question of payment of

compensation by the units on the principle of polluter pays shall be

defermined.”

3. The Hon'ble High Court in D.B.C.W.P. No. 2481/2002, Mahesh Pareek
V/s State of Rajasthan & Ors., vide order dated 02.04.2004 that the
direction dated 09.03.2004 shall also be applicable for the areas of

Jodhpur, Balotra, Bithuja and Jasol.

4, That in compliance of the Hon'ble High Court order the Department
of Environment, Government of Rajasthan entrusted a study to the
National Productivity Council, New Delhi. Sampling was done in
three phases phase-1 (May-2006), Phase-1l (September 2006) and
joint inspection carried out during February 2008 by NPC alongwith
Départment of Environment and Rajasthan State Pollution Control

Board. The report on “study of health and environment impact due to

pollution from textile units in Pali, Balotra, Jasol and Bithuja" was

07.08.2015 has specifically directed that the State Government shall

submit its response on the report of NPC, the direction of the Hon’ble
e
Tribunal, inter-alia, as follows:- ey AUE ol Al
co §.08° Member Secretary
?h Balotra Vatar Pallition Gontrol
puUBL Treatment & Resasarch
\."‘H ! Foundation Trusl, Ealotra



“No reaction of the State Government is before us. As regards the
report of the National Productivity C ouncil which we had directed to be
placed before us today vide order dated 31 * July, 2015. We expect that
some response comes before us and if it is not so, we assume that State

has accepted the Report. Affidavit shall be filled in the Registry.”

6. That in furtherance to report submitted by NPC, it has suggested
further study/examinations of relevant records, land records to
arrive at a definite/final conclusion in respect to health and
environmental damage, assessment in terms of loss of agricultural

crop and land degradation.

7. That in compliance of the Hon'ble High Court and Hon'ble Tribunal’s

order the State Government will take following actions:-

a) The District Administration will examine the land records,
cropping pattern, yield statistics etc. to assess the exact

cial loss because of damages to land and crop, while

the said report the land records pertaining to the

1990 onwards will also be examined and shall

b) As recommended by NPC, State Govt. would constitute a
committee in 15 days under the chairmanship of Additional
Chief Secretary, Environment & Forest, State of Rajasthan
with medical & concerned departments like Ground Water,

e
Health, PHED, Agricultyre and District Administragion to
N S o
By Member Secretary

,,33"{ Gl ng)-l'? ) Balotra Water Pollution Gantrol

Trealm_e nt & Hesearch
5\3—0 Foundation Trust, Balotra



examine the issues raised in the NPC report and to give its

recommendation within 6 months.

c) The State Government will also constitute a committee under
the Chairmanship of Secretary, Department of Environment,
Government of Rajasthan comprising of experts from Central
Ground Water Authority, Ground Water Department, PHED
and Water Resources Department and Agriculture
Department to assess the level of ground water

contamination in the area.

It is humbly prayed that the Hon'ble Tribunal may kindly
grant six months time for examination of NPC report in respect of
the recommendations made for further studies/examinations to
assess health and environmental damages in terms of loss of

agricultural crops and land degradation and come up with specific

i ll"u'!ember Secreta
I
- BEbONENTT

Foundation Trust, Balolra

VERIFICATION

I, the above named deponent do hereby verify that the contents of
paras No. 1 to 7 of my above affidavit are true and correct based on

official record. Nothing has been concealed nor any part thereof is false.

So help me God. a

Photo Ce 0
. Member Secretary
@Mﬁf Balotra Water Pollution Control
e I Trealnuhnt & earch
AOTARY LK
WL . ﬁalotra
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IN THE PRINCIPAL BENCH THE NATIONAL GREEN TRIBUNAL, \
._.T-'-'|
NEW DELHI VAN

ORIGINAL APPLICATION NO. 34(THC)/2014
&

ORIGINAL APPLICATION NO. 37(THC)/2014

PETITOINER Versus RESPONDENTS
Digvijay Singh State of Raj. & Ors,
&
PETITOINER Versus RESPONDENTS
Digvijay Singh Bhanu Prakash & Ors.
INDEX
‘ S.No. | Particulars Page
| | No.

1. | Affidavit-cum-compliance report on behalf of the |
Rajasthan State Pollution Control Board and '
Department of Environment, Government of

‘ rajasthan, Jaipur I

il

2. | ANNEXURES
Annexure-R-A. Photo copy of the order dated

d 11.09.2015 =
Annexure-R-B. Photo copy of the office order dated
11.09.2015 |
Coulnsel forthe respgndents

: %ﬁﬁ a, Advocate,
Kirti ane, Pawta Enclave,

Jodhpur-342005,
Mob. No. 9829024580

email :
o COVY - Lokendra Singh Kanhl'%::/:-/L:ncate
Phi uﬂ w_f’z,,. 945-C, Road No.3, Shanti Nagar,

NOTARY | Duragapura, jaipur-18

BALOTRA . Mob. No, 9928343656
email: lokendra.kachhawa@gmajllcom
Mamber Secretary

Balotra Water Pallution Control
Treatment & Research
Foundation Trust, Balotra



IN THE PRINCIPAL BENCH THE NATIONAL GREEN TRIBUNAL,
AT CIRCUIT BENCH, JODHPUR

ORIGINAL APPLICATION NO. 34(THC)/2014
&
ORIGINAL APPLICATION NO.37(THC)/2014

PETITQINER Versus RESPONDENTS
Digvijay Singh State of Raj. & Ors.
&
PETITOINER Versus RESPONDENTS
Digvijay Singh Bhanu Prakash & Ors.
- . F

|, Vikram Singh Sankhla S/o Shri Mohan Singh, aged about 54 years,
R/o Bhagat Singh Marg, Mandore Road, Jodhpur presently working
Regional Officer, Rajasthan State Pollution Control Board, Balotra, do

hereby solemnly State and affirm as under:-

1. That | am the officer Incharge and | am well co verSant mth t

2. That in compliance to Hon'ble National Green Tribunal order dated

07.08. 2015 for subml ing théerespunse of the State G vernW}ﬁ
EL'"* g0 Balotra VWater P E| :ir??rcm;nl

Treatment & Research
ﬁ”} Foundation Trust, Balotra



e Z

the report submitted by the National Productivity Council, the
Department of Environment, Government of Rajasthan, vide office

order dated 11.09.2015 has constituted a committee consisting of the
following:-
(i)  Additional Chief Secretary (Environment & Forests) -
Chairperson
(ii}  Principal Secretary (Health)
(iii) Secretary (Water Resources)
(iv) Secretary (PHED)
(v)  Managing Director, RIICO
(vi) Commissioner (Agriculture)
(vii) Chairperson, RSPCB
[viii) Member Secretary, RSPCB
(ix) District Collector, Barmer
(x)  District Collector, Pali

(xi) Director, CAZRI, Jodhpur or his nominee

(xii) Nominee of the Vice Chancellor of Jodhpur Agricultural

University

The committee is entrusted with the task of carrying out

necessary study/exercise to assess the level of ground water
contamination and suggest suitable amelioration methods. The

camm:ttee hall also logk into the various_issues rai i
qu.ss: 0K /Vegﬁ/"m sad in the (
Member Secreta —
'-’L—‘"c'l._.." Balotra Water Pollution guntml

NOT. PUBLIK. Treatment & Research
BALOTRA{VAJ ) Foundation Trust, Balotra



report and shall give a report to the Tribunal within six months

from the date of issue.

The photo copy of the order dated 11.09.2015 is annexed herewith

and marked as Annexure-R-A.

3. That in compliance to Hon'ble Tribunal order dated 07.08.2015 to
give its response on the Report submitted by the National
Productivity Council, the District Collectors of Barmer and Pali have

been directed to undertake necessary steps L0 assess the extent of
damage caused to the crops and land in the district concerned due
to the textile industries. Assessment report in context of facts given
in National Productivity Council Report shall be submitted to the
Government in three months time from the date of issue. The photo

copy of the office order dated 11.09.2015 is annexed herewith and

marked as Annexure-R-B.

It is humbly prayed that thg’f{

[

eport may kindly be taken on mcﬁ;‘@i | 4

e -
1 1

VERIFICATION

| the above named deponent do hereby verify that the contents of

paras No. 1 to 3 of my above affidavit are true and correct based on

fficial d. N B 4 - :
o RENENRy part thereof is false
So help me God. :‘“'S[p“wrb'ﬁaw N
IR [ L..D : M
L e - t,h a
s e = F _'__. LT - i m

vy Joue e DEPONENT /
A e ’
ouy CATH TOMMI Member Secretary
Balotra VWater Pollution Control

\ i an Treatment & Ressarch
WOt Tﬂiﬁ 4 SEP ...;15 Fﬁundg-lt;n 'Fr-..s-% quglra
anl




Government of Rajasthan
Department of Environment
Room No. 8325 N-W Building Secretariat Jaipur

F. 12(8) Env./2011 Jaipur, Dated:11-09-2013

Office Order

The National Green Tribunal vide its order dated 07.08.2015 in the matter of ariginal application
No.34/(THC)/2014 Digvijay Singh V/s State of Rajasthan has directed the State Government to give
its response on the Report submitted by the National Productivity Council. To look into the matter, 2
Commitiee consisting of the following is constituted:

Additional Chief Secretary (Environment & Forgsts) - Chairperson
. Principal Seécretary (Health)
. Secretary (Water Resources)
. Secretary (PHED)

1.
2
3
4
5. Managing Director, RIICO
6. - Commissioner (Agriculture)
7. Chairperson, RSPCB

8§, Member Secretary, RSPCB

0, District Collector, Barmer

10. District Collector, Pali

11. Director, CAZRI, Jodhpur or his nominee

12. Nominee of the Vice Chancellor of Jodhpur Agricultural University
13, Secretary (Environment) — Member Secretary

The Committee is entrusted with the task of carrying out necessary study/exercise to assess the
level of ground water contamination and suggest suitable amelioration methods. The Commitice
shall also look into the various issues raised in the report and shall give a mpd{t to the Tribunal
within six months from the date of issue. .

o i

, Director cum Joint Secretary

This bears the approval of competent authority.
=

Copy to the following for information & necassary action-

DS to Chief Secretary, Govt. Rajasthan, Jai

Principal Secretary (Health)
Secretary (Water Resources)
Secretary (PHED)
Managing Director, RIICO
Commissioner (Agriculture)
Chairperson, RSPCB
Member Secretary, RSPCB

. District Collector, Barmer

. District Collector, Pali

Director, CAZRI, Jodhpur or his nominee |

Nominee of the Vice Chancelior of Jodhpur Agricultural University
. Secretary (Environment) M

Director cum Joint Secrétary

66 ~) B Dh B L3R o=

e L, = |
O T I —

-
-1

A

r 5 y LK Member Secretary

NO VN o (A Balatra Water Pollution Control
gDV - Treatment & Research

Foundation Trust, Balotra



Government of Rajasthan
Department of Environment
Room No. 8325 N-W Building Secretariat Jaipur

F. 12(8) Env.2011 Jaipur, Dated:11-09-2015
Office Order

The National Green Tribunal vide its order dated 07.08.2015 in the matter of original
application No.34(THCY2014 Digvijay Singh V/s State of Rajasthan has directed the State
Government to give its response on the Report submitted by the National Produetivity Council. The
District Collectors of Barmer and Pali shell undertake necessary steps to assess the extent of damage
caused to the crops and land in the district concerned due to the textile industries. Assessment report
in context of facts given in National Productivity Council Report shall be submitted to the

Government in three months time from the date of 1ssue.

This bears the approval of competent authority.
-

a

(R.K. Jain
Director cum Joint Secretary

"!/_

Copy to the following for information & necessary action-

I. DS to Chicf Secretary, Govt. of Rajasthan, Jaipur.

5 PS to Additional Chief Secretary, Govt. of Rajasthan, Jaipur,
3. Secretary, Environment, Jaipur.

4, District Collector Barmer.

5. District Collector Pali.

Director cum Jgint Secretary

Member Secretary
Balatra Water Pollution Control
Treatment & Research
Foundation Trust, Balotra

PRI p————vsmaRtaR TR e LI [ [




TAX INVOICE

€

{Original For Recipient)

CHEMSEL AGENCIES

A-7,SNEHA FLAT, GURUKUAL ROAD,MEMNAGAR, AHME DABAD-380052

Phone : 079-40055654 Phone : 079-27415656 (M) : 9879004424
E-mail : SANJUSHAH@YAHOO.COM

Company's GSTIN / Unique 1D : 24AGEBPS8724Q1ZQ PAN Mo.: AGBPS8724Q
Detalls of Consignee (Bill to) Invoice No. : T-0918 Dt. : 01/10/2018
BALOTRA WATER PULLUTION CONTROL TREATMENT & Challan No.  : T/918 bt. : 01/10/2018
BALOTRA WATER PULLUTION CONTROL TREATMENT & P.0. No. +  CETP/2018/9225
REAH FOUNDATION TRUST BARMER P.O. Dt. : 28/09/201B
KHED ROAD, DIST.BADMER BALOTRA,RAJASTHAN Transport  : ' VIRENDRA ROADLINES
State : 08 Rajasthan L.R. No. :  SRK-400139§0 Dt. : 01/10/2018
Phone :
Mobile : Ship To
GSTIN :
PAN No. : AAATB2115R
sr HSN Packing Rate Amount
No Product Description Code Qty. Quantity ¥ Pe ¥
1 | MEMBRANE SWC 5 LD-8040 g4210000] 220 2200 34700.00 PCY  7634000.00
1PCS IN 1 BOX x 220BOX
/—-”4 g, o i
|
. |
Payment Within  Days, Due On:01/10/2018 \ 220 ',jh'ib Total 7634000.00
SPECIAL TEMPO a  add é,f
S P
IGST @18.00% 1374120.00
Round Off
Z (In Words) : Ninety Lakh Eight Thousand One Hu ndred
Twenty Only. NET AMOUNT 7| 9008120.00

HDFC BANK LTD.C.A/C NO:00458630000038

IFSC CODE NO:HDFCO000049 MICR CODE NO : 380240004

Terms & Conditions @

{1} We do not hold responsible for any breakage/demage/shortage/leakage in transit.
(2) Our responsibility ceases when the goods are delivered to the camer.

(3) Goods once sald will nat be acceptod back.

(4} Interest §24% p.a. will be charged. if invaolce is not pald on
{5) Subject to Ahmedabad Jurisdiction,

or before due date.

LS ‘iﬁ
pheto LOF
ot
= pUBL® Member Secretary
NO ;!qTF.Pv'IFM A Balolra Water Poilution Control
YRS Treatment & Research

Foundation Trust, Balutra
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SUBHASH MEHTA PR MANOJ CHOPRA

Chairman : 3 Secretary
Mob. : +81-0414107580 i N/ Mob. : +91-8214407666
e-mall ; subhashscop208@gmail.com b /5 e-mail : manoj@bitextile.com
Mo, CETP/ D_a[,ﬂ/ le318 Dﬂtﬂ:d?—/ﬂ?—/ﬂafﬂ
Balotra
To,
The Member Secretary

Rajasthan State Pollution Control Board,

04, Institutional Area, Jhalana Dungri

Jaipur

Subject: Reply of show cause notice dt, 03-07-2019.

Reference: Your letter no. F-14/ Tech_09-CETP/RPCB/ Plg /463-65 Dated 03.07.2019

Respected Madam,

The Point wise reply is attached herewith,

Regards,

Ay

{(Manoj Kumar Chopra)
Member Secretary.

CCto:

1- The Regional Officer, RSPCB, Balotra.
2- The Group In-charge, PLG, RSPCB, Jaipur.

A At

— Member Secrata
. .J,. Balotra Water Poilution Control

R Trealmeqt & Research
Faundation Trust, ﬂfut
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BALOTRA WATER POLLUTION CONTROL TREATMENT & RESEARCH FOUNDATION TRUST

SUBHASH M { F ¥ MAMD
Chairman

Mob. : +91-9414 107989
e-mail - subbashscop208Egmall.com

Secretary
Mob. - +21.9214407 666
e-tniail | manoj@iitesliie.com

Mo. CETR/ 2&:3/;:3 276-{O0L47F Dittes © {'P/a’/ﬁj

To,
[ Balotra |
Regional Officer,
Rajasthan State Pollution Control Board,
Opp. JdVWNL Office,
Jasol Phanta
Balotra

5ub: Reply of letter Dt. 07.06.2019 bearing number RPCB/RO Balotra/ CETP-Balotra/430-431

Dear 5ir,

With reference to your said letter dt 07.06.2019 regarding inspection of Board officials visit
at CETP on dated 28.05.2019.2019, paint wise reply is hereunder-

1. We have already given a work order for installation of 04 Flow meters at inlet of CETP
Balotra. The flow meters will be install very shortly. The co py of work order is attached
herewith as annexure-1

2. The fresh calibration of the machine has been completed recently. The calibration
certificate is attached herewith as annexure-2

3. The RO Plantis operating at aptimum level. We are su bmitting the RO Water produced
quantity of last ane month as annexure-3

4. We have made the arrangement of pipe line as per the consent. The tg r

3. We have controlled the water intake in the CC Flooring pond ani
constantly reducing the level at Solar evaporation pond. '

6. We are regularly sending the sludge to TSDF and the sludge storas
yard is reducing day by day. We will completely clean the CETP siteli
The latest site photograph is attached as annexure-4

7. No dry sludge has been collected from the individual industry. EOvT %/

8, This month of sludge has been transported to TSDF and the sludge stored at outside
sludge yard is reducing day by day. We will completely clean the CETP site in this
manth only. i L5

9. The stone pitching at river side is extendin ! Her progress) similarly the

garland construction is alsa under progr

Member Secretary
Balotra Water Paliution Contrel
 Treatment & Research

RIICO Ind. Area, Khed Road, BALOTRA - 344 022 (Raj.) Ph. +91-921 | : balotracetpfigmatiodom Trust, Balotra

Pheto Copy 0 -F
o2
TARY PuUBL
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at gutside sludge

\ thi.é*{'l:lunth anly.
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BALOTRA WATER POLLUTION CONTROL TREATMENT § RESEARCH FOUNDATION TRUST

'_I: 'l\"_‘a } e | i §
Saﬂretary

Mol @ +D1-9214407 868
e-mail - manojibitextiln cmm

Chairmar'r
Mol : +91-9414 107989
e-mail | subthashscop2 DEmomail con

Mo, CETR/ Date

10, Till date due to ground water we were not able to de-sludging in the Luni river.
Recently we have re surveyed the river and verified the site along with your officials.
We have given a work arder for de-sludging in Luni river, the work order is attached as
annexurg-5

11. Presently no electricity is available at Kher Site so we are unable to install the PTZ at
kher site. As soon as the electricity starts at kher site, we will install the PTZ camera.

12, At kher site the water column will be of 600 mm and this HDPE line was laid before
issuing the CTO.

13. The structural stability report is enclosed for your kind perusal. Stability check report
is attached as Annexure-6

Regards,
e
(Manaj Kumar Chopra)
Member Secretary, Trust
cC:

1. Member Secretary, Rajasthan State Pollution Control Board, Jaipur
2. Group In charge (Planning), Rajasthan State Pollution Control Board,

Y.

"

QlLAWAaAA-M*‘ ‘p
il

Member Secre’rarg.r
Balotra Water Fallution Control
Trealment & Research
Foundation Trust, Balotra

RIICO Ind. Area, Khed Road, BALOTRA - 344 022 (Raj.) Ph. +91-m1421mt E-mail: balotracetp@gmail.com
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Secretary

Mob. : +91-0214407666
el manoj@@bilextila, com

Chairman
Mo, - +91-0414107080
e-madl : subhasharop2OREgmail com

. i /
Mo CETE! -3 ) ir _._..11' e P Dale : "' a i:.. o f:‘,ﬂ'llr |’l_'f-r'

M/s. Maruti Engineering
E-41, | Phase, Industrial Area,
Balotra 344022

Subject: Supply order for 300mm Electromagnetic Flow meter with PTFE Liner.

with reference to your quotation reference dated: 29/05/2019 as per discussion,
We are placing our order as per under:

No | Description Qty | Rate
1 300mm Electromagnetic Flow meter with PTFE Liner. 04 111,000.00
= = each
2. Panel Box. 01 4000.00
each
Total Order Value: Rs. 448,000/-
- + 18% GST.
Terms & Conditions:

Taxes: G5T 18% will be extra. Freight: Inclusive
P & F Charges: 2% Delivery Schedule: 06 weeks.

You are requested to supply above maintained items as early a

Regards,

(Manoj Kimar Chopra)
Member Secretary, Trust

=5

Member Secretary
Balotra Walter Pollution Conirol
Treatment & Research
Foundation Trust, Balotra
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MARSHALL

Calibration certificate for Multi Parameter Analyser

Date: 30/5/2019

Customer Mame

[POnumber " cerp/zoojioniafoated 151
| Analyzer Model AWA make CX 1000-3932
| Serial no 202832

Configuration Parameters

L Parameters == coo | BOD TSS
Flow cell {rmm) = S . D R E ]
Range - 2 | 1000 1500
Display Label ) €@ T Thoo 155
| Unit — | Mgh M Mg/t
Stale factar 210 ; 179.4
| Calibration factor 1 0.10 1
Standard solution verification before servicing /calibration
coD Tss
5td-1 (DM water) Std-2 {1000 PP Std-1 (DM watar) 5td-2 (1000 PPM)
] 564 49 1149
Standard solution verification after servicing /calibration
con T55
Std-1 (DM water) Stad-2 (1000 PPM) Std-1 (DM water)
- o 999 0

pH buffer verification before servicing /calibration

76
pH buffer verification after servicing /calibration

L

Comments:- pH sensor and pH card found faulty,

4 76 7

4 0 ¥ 14

Tested by ignature Date
i f
R Member Secretary i
v Balotra Water Pollution Gontrol
Copy A= led Treatment & Research
vhow Foundation Trust, Balotra
NOTARY PUBLIC



Amnerccse -3 of 4
RO Permeate Quantity Detail (M°)

{in M3)
RO Permeate i 40 Balance for Gardening &
Sl.No. Date ot b M"I YO Miscellg:mot;s use or
are
1 01-05-2019 3612 1818.00 1794 00
p 02-05-2019 3706 2144.00 1362 .00
3 03-05-2019 3530 2462.00 1068 .00
4 04-05-2019 3344 2865.00 479.00
5 05-05-2019 3197 2957.50 339 50
6 06-05-2019 3409 2522,00 887 00
7 07-05-2019 3195 2444.50 750.50
8 08-05-2019 3463 2684.00 779.00
9 09-05-2019 3606 2771.00 835.00
10 10-05-2019 2611 2511.00 100,00
11 11-05-2019 1571 1552.00 19.00
12 12-05-2019 2535 1956.50 578.50
13 13-05-2019 1360 2681.50 67850
14 14-05-2019 3235 2562.00 673.00
15 15-05-2019
16 16-05-2019
17 17-05-2019
18 18-05-2019
19 19-05-2019
20 20-05-2019
21 21-05-2019
22 22-05-2019 ,f;,”' 7 AT
23 23-05-2019 3040 0.00 304000, %~ —|.
24 24-05-2019 3140 861.00 2279.00° &
25 25-05-2019 3507 2305.00 202,00
26 26-05-2019 3546 2756.00 |780.00
27 27-05-2019 3134 2741.00 393 00
28 28-05-2019 3366 2856.00 510.00 y L7
29 29052013 3559 3088.00 TA T S
30 30-05-2019 3466 2901.00 565.00 " S
31 31-05-2019 2252 1835.00 417.00
A atnd "___
Member Secretary
Balotra Water Poliution Control
Treatment & Research
Foundation Trust, Balotra
phetw Copy 4
e
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Prmexuse - 4 of A

latitude: 25 839849

SLongitude: 72 220392
jElevation; 121.41m

Ay ril_:].r:"lm ' .

Time: 06-28-201914:03 =
iMate: Sludge removed from open

i -

aanstt
Member Secretary
Balotra Water Paliution Conirol
Treatment & Research
Foundation Trust, Balotra
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BALOTRA WATER POLTUTION CONTRO!, TREATMENT & RESEARCH FOUNDATION TRUST
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Pomecie 6 "fj A.

Dept. of Structural Engineering,
Faculty of Engineering,

(MBM ENGINEERING COLLEGE),
Jai Marain Vyas University,

JODHPUR ____ T —
Dated 20.05.2019

Prof. Ajay Sharma
BLE. HIOMS, (LIVIL), M.E. [Structural Engs.),

Pho {Earthouih e Enga ) 1T Bambay,

Professor and Head

Tis,
The Balotra Water Pollulion Control Treatment and Research Foundation Trust,

Balotra, Rajasthan
Subject; Slope Stability of Earthen Bunds of Solar Evaporation Ponds near Village Khed

Reference: As per our discussion dated 01.05.2019

Dear Sirm
The site of the solar evaporation ponds has been inspected and as per the site condition the slope stability of

the existing carthen bund has been investigated by Swedish circle method. The geotechnical properties of

the soil has been obtained experimentally,
The motif'is to identify the stability of the slope both in dry and in saturated condition. The slope can

be said to be stable if the Factor of safety is above 1.3.

;1,1,44!!&
-

Member Searetary
ced Balotra Water Pollution Conltrol
n,_'{l"-i:"t‘ Treatment & Research
Foundation Trust, Balotra
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Slope Stability in Existing Dry Condition

ey unit Weight of Sail

Saturated unit Weizht ol Soil
Submerzed Unit Weight of soil

Cohesion Fctor of soil

Angle of riction

length ol are

Slice No. A (mm?)

0473
2,066
J.033
3.628
3.306
2416
1.351
0.228

S8 =) oA B L ) —

w

851
37.19
54.59
#3.30
a9.51
43.49
24.32

4.10

15

18,00k MN/m3

20.00KN/m3

1 2.00KN/m3

0,00k M/m?

22,5008

9134 m

T
a(Deg) a(rad)  N=Weosa  _...
65.20 1.138 3.57
50.40 0.880 23.70
16,90 0.644 43.06
25.40 0.443 58.99
15.00 0262 57.48
5.00 0.087 43.32
-4.80 -0.084 2423
1270 0222 4.00
258.96
|' i i

/_. e — . : : - B
6 A

224 |

P R

=t J 54.4“

36

Pheto Copy Atested
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A

Member Secretary —
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Case ll

Length of Are
Slice No,

|
i
3

—_—

L

fy

A (mm’)
D083
1474
2618
3316
3.0735
2258
1.2606
0.213

W
1.53
20,53
47.12
.04
55,33
40.64
22.79
3.83

i {Dep.)
O8I0
35.50
41,10
2940

| 8.0
Q.0
-0.60
-8.20

-J- -

- 2

it (radl.)

1.189

(huny

0717

0.513

(1,330
0.157
-0.010
-.143

56358 m
N =Weosu

.57
15.03
3551
5200
52.37
40.14
22,19
3.79

222.20

T =Wsin

.42
21.87
RLER
29.30

1793

(.36
.24
-0.55
1n7.07

1.08

3

AAA AALS

Member Secretary
Balotra Water Pallubon Control
Treatment & Research
Foundation Trust, Balotra
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Case Il
Length of Are 8244 m
Slice No. A [nuull w i (Deg.) a (rad.) N =YWensi T=Wsinu
| 0. 806H 15.5% 59,70 1.0042 T80 13.46
2 221 3080 45,00 0,785 28.14 28.14
3 anis 54.27 3300 NATH 45.46 2964
4 21.855 51.39 22.60 0,394 47.44 14.75
3 2,104 3796 | 2,80 0.223 3102 B4
f |.1R5 21.33 -1.50 0,061 21.2¢ -1.30
7 0.200 360 -3.90 0,068 359 =0.24
190,81 97.85
Factor of safety 27 RERERIRLL o e N

4 |
AAA_A A AL A0
ATLeslENs Member Secretary
Phe 'CU“L'L Balotra Water Pallution Contral
Treatment & Resaarch
UEU"’S Foundation Trust, Balotra
WIR"I‘ P P

W



Case IV

Length of Are

Slice No. A (mm%)

| 0408
2 1.813
3 2,727
A 2.646
3 1.968
(4] L
7 (L1835

w
7.34
32.63
49.00
47.63
3542
20,00
33

T.8806 m
i { Dhege) i [rad.) N =Wensn

il 40 |72 3.532
860 0.544 21,58
3650 0.637 39460
26,00 454 42.81
[6.40 (1.286 3398
720 0.126 19.84
.10 0.002 333
164,52
o o it oA A e

. e Cl oy
I el B e

el A by e
S HE

¥
%

T =Wsinu
645
24.48
29.20
20,88
L0000
2.51
0.01
93.52

0.92

ariesied

phpm Couvy ,',—-2/.,
:":: w
NOTARY ng;‘

SAOTRA

5]
INANAAAAAA 44! L
p——
Member Secretary

Balotra Waler Pollubon Coentrol
Treatment & Research
Foundation Trust, Balotra



Case

Length of Are

Slice No.

A (mm)
0137
1 424
2451
2.444
1.836
1041
0176

2.47
25.63
44.12
43.99

33.05
18.74
3.7

7576

a (Deg.) u (rad.) N =Weosa

62.90 098 1.2
31,90 (L9106 15.82
39.60 Lovl 3300
29.10 0.508 IR
15,60 0.342 31.13
10.70 0187 18.41
3.80 0.066 3.6
142.08

T =Wiina
2.20
20017
28.12
21.39
1109
3.48
0.21
86.66

0.85

6 |
. o e LEW
Pw W—-"‘i‘-‘_‘ A A
Member Secretary
NOT, p-dELﬁ Balotra Water Poliution Control
Treatment & Ressarch

Nmi Foundation Trust, Balotra



Case VI

Length ol Arc

Slice Nao.
1
2

3

L=

i)

A (mm’)
0.015
[.047
2187

2.259
171
0.976
0,1 66

w
027
I8
a7

40.66

Jen
17.57
2.99

it (Deg.)
b 1
54,90
42.40
32.00
22.60
I 3.90
7.20

i (ral.)
1o
(1034
0.740
0.559
0.3%4
1.243
0,126

7307 m
N =Wcosa
0.12
.84
29.07
34.48
28.43
| 7.05
296
122.96

T =Wsinn
0.24
15.42
206,54
21,53
11.84

71

Member Secretary
Balotra Water Pollution Control
Treatment & Research
Foundation Trust, Balotra



Case VIl

Length of Are

Slice No. A (mm’)

|

*

0.6%92
1.935
1081
1.593
0.915
0.156

Sy X

w
| 2.46
383
3744
28.67
16.47

2.81

o (Deg.)

36.80
4460
300
2480
16,30
9.70

e b g 133
T T Tt o N, o Ty

it {rail.)

0991

(L778
0.595
(L4335
(L.284
0.16%

7.307 m

N =Weosa

5,82
24.80
3oz
26.03
15.81
2.77

107.24

T =Wsina
10.42
24,46
21.00
12.03
4.62
047
73.00

0.76

slope in dry condition is unstable , even the Factor of safety of the

Thus slope improvement is advised.

8]

W__

Member Secretary
Balotra Water Pallution Control
Treatment & Research
Foundation Trust, Balotra



<

Slope Stability in Pond Filled Condition with
Slope Improvement

Stability of slope in Tank Full condition of soil

ey unit Weight of Soil 18.00KN/m3

Saturated unit Weight of Soil 20.00KN/m3

Submerged Unit Weight ol soil 12.00KN/MmM3

Cohesion [etor ol soil 000 N/m?

Angle of [riction 27.500°

lenzth of are 9134 m

Slice No. Al A2 Al w u (Deg.) N =Wensa T =Wsinu
| 0.473 0.000  0.000 8.51 65.20) 1.57 173
2 2066 0000 0.000 37.19 301,440 23,70 28.65
3 2771 0263 0.000 55.14 36.90 44.09 33
4 2887 (L7410 0,00 06749 25.40 (.33 28.65
5 2338 0969  0.000 61.46 15.00 59.37 15.91
6 1438 0979  0.043 46.24 3.00 46,06 4.03
¥ 0.584 0768  0.838 40.96 =480 40.81 -3.43
8 0.034 0194 0994 2238 -12.70 21.84 -4.92
0 0.000 0000  4.000 T2.00 0,00 72.00 0.00
37178 109,73

L.76

Member Secretary
?h{u ,"/—%_\ Balotra Water Foliution Conlrol
T - Treatment & Research

i
ARY pﬂﬁ;i Foundation Trust, Balotra



Case |l

Langth of Arc 8658 m

Slice No. A (mm’) W w(Dep.) N=Weose T =Wsinn
| N.083 I (h00 1.33 Fh A Y] .57 42
z 1 .474 (1000 (000 20633 55.50 15.03 21.87
k| 2ARR 0.029 0,000 47.16 4110 35.54 30D
4 2.887 0.429 0.000 6().53 29.40 52.75 2972
3 1338 0.737 1,000 56.82 18.90 53.76 1841
4 1.418 0.820) 0,043 43.06 .00 42.53 6. 74
7 (L.584 0,682 0838 39.24 .60 39.23 -0.41
8 0.034 0.180 0,994 22.10 -8.20 21.88 -3.15
9 000 XN 4,000 72.00 0.00 T2.00 0.00

333.29 105.59

10|
Aresiew
Pheto Covy Member Secretary
= Balotra Viater Pollution Control
- Bl Treatment & Research
HO A (ML) Foundation Trust, Balotra



Case Il

Length ol Arc

Slice No. A (mm')

|

Lad - 1d

L

0860
2211
2.868
2.338
1438
0.584
0.034
.00

0000
(Loon
147
317
0.671
(LR
0166
0.004

0.0
0,000
0,000
0,000
0L043
0.838
0.9494
4.000

(4D

8244 m
w w (Deg.) N=Weosae T=Wiinu

15.59 59.70 7.86 1346
300 45000 2804 28.14
5450 3310 43.71 29.80
5242 22.00) A8.40 20.15
HLOE 12.80 3008 H.84
37.64 -3.50 37.57 -2.30
21.82 =300 21.77 -1.48
72.00 0.00 72.00 0.00

300.53 96.04
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Case |V
[eneth ol Are 7.880 m
Slice No. A (mm”) W @ (Deg) N=Weosu T =Wsina
| 0408 000 0.000 7.34 O hld 352 645
! 1.813 (.00 0,004 32.63 48.00) 21.58 24 48
3 2.712 LRI B (LD 49.12 3650 39,48 2
i 2338 0.308 0000 48.24 2600 43,30 21,15
5 1.438 0.531 (L.043 3728 [ .40 35.76 10,53
[i] 0.584 0.527 (1.838 36.14 7.20 35.85 4.53
7 0.034 0.152 (1994 21.54 0.10 21.54 0.04
8 (0.000 0.004 4.000 72.00 0.00 72.00 0.00
273.10 9638
1.48
-l"'-.
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Case V

Lenzth of Are

Slice Na.

T Pl ==

B
_—

28 =~ Th

A {mmzl
0.137
1.424
2451
2.325
1438
0.584
0.034
0.000

0.000
{000
0,000
0,122
().398
0458
0.143
0000

0.000
0,000
{0,060
0,000
0.043
D838
0.994
4,000

w
247
23.63
44,12
44,29
3462
34,76
21.36
72.00

i (Deg.)

62.90
51.90
300
2610
19.60
10.70
3.80
0.00

7.576m
Sl =W.:.inn

1.2 2.20
15,82 20,17
RER L 28.12
3870 21.54
32.61 11.61
34.15 645
21.32 1.42
72.00 LERLY
249.71 21.51
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Case VI

Length of Are 7.307 m

Slice No. A (mm?) W o (Deg.) N=Weosa T =Wsinn
I (L0153 (1000 0.000 027 o 1) iz .24
2 1.047 (1000 {1.004) 18.85 490 1,84 1542
] 2,187 (L0000 0).0040) 39.37 42,41 29.07 26.54
4 2.234 (.025 {0,000 4071 J2.00 34,53 2157
3 I.438 0273 0.043 zi2 . 22.60 29.65 12.34
6 ().584 (392 0.838 3344 13.90 32.46 .03
7 (1.034 0132 (.99 21.14 7.20 20,98 2,65
8 0.000 (3001 4,000 72.00 0,00 72.00 0.00

229.64 86.81
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Case VI
Length of Are 7073 m
. F i T
Stice No. A (mm’) w aDeg) N=Wome i
I 0.692 0.000 0,000 1 2.4 30.80 .82 10.42
2 1,933 0h.000 (000 3483 44,610 24,800 2446
3 2081 0,000 (LA 1740 3400 o2 2100
4 1438 0,156 IXIE® 29.78 24.80 2703 12.49
5 1.584 (1.331 (L.838 32.22 16.30 392 L.04
G (034 0.122 0,994 20,94 Q.70 20,64 353
7 (1000 0.000 4.000 72.00 0.00 T2.00 (.00
213.24 8094
R M RN T
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Case VI

Length ol Are

Slice Mo,
I

b2

A (mm’)

0.424
1696
1.913
1413
[1.584
0.034
(.000

(LU
(L0060
0.000
0.070
0,274
0113
{0,000

.000
0.000
0000
n.043
0838
.994
4.000

w
7.63
3053
3443
21.61
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20,76
72.00

i {De)
57.70
47.10
26.50
27.90
19,600
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wZ

6,869 m
N =Wcosa L2
=Wsinu

4.08 645
20.78 22.36
.71 1538
24.40 1292
2028 10.42
20,21 4.78
72.00 0.00

201.45 72.51
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Case IX
Length ol A HA01 m
ilice 2 L T
Slice No. A fmm”) W i (D) N =Wcosa =Wsina
I (L2306 ENATRH] (R0 4.35 58,50 2.1 3.62
2 0.147 0,000 1.000 2.65 49,10 .73 2.00
k| 1.754 {.000 (LOG0 Y157 RLVRH] 24,54 |87
4 1.356 (.024 0.043 25.06 3000 2220 12.87
5 0.584 0220 0.838 30.00 2210 2779 11,29
i 0.034 0. 104 0.994 20.58 15.50 19.80 5.04
T 0000 {3,000 o (N 72400 0.0:0 T2.00 (100
170.28 55.29
S T BT .
[EnctorioNsafety Dagic . xR e T oo s | L60
\
N
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Conclusions and Recommendations

It can be concluded that the stability of the slape of the earthen bund even in dry condition is less than 1.3 thus
unsafe in all the possible slope failures. An improvement of the slope has baen suggested as shown in the figure
below that on both outside and inside sand bags [ preferably jute bags) filled with the same soil having lop width
3.875 mand bottom width 2 m of 2m height. The slope stability analysis with Pond Flled up to 1 m [ maximum) , it
has been found that factor of safety minimum observed is 1.37 which is just above the 1.3 required,

Thus following are the recommendations
1. The slape has ta be improvised as shown and advised,
2. The maximum height of water must not be more than 1.0 m.

3. The PU sheet should be properly laid and jointed well,

waTlx
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OFFICE OF THE ASSISTANT ENGINEER {08&M)

JODHPUR VIDYUT VITARAN NIGAM LTD. BALOTRA
Name of circle -The superintending En gineer (O&M ) Barmer
Name of Division -The Executive Engineer (O&M ) Balotra
Name of Sub-division -The Assistant Engineer (O&N ) Balotra
Work - Technical Estimate for proposed new 11 kv line for release of new HT
connaction of CETP Balotra at Jerla Road under Aen { O8&M) Balotra standard issue rate
‘w.e.f1.10.2018
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BALOTRA WATER POLIUTION CONTROL TREATMENT & RESEARCH FOUNDATION TRUST

Secretary

Chairman {ﬂ
Mah - +91-0414107989 \% Mab. : +01-9214407666

a-miail  subhashscop208iagmail.oom a-mail - manoji@bitestile. com

! |
No.CETR! 2oyt [ (A . R Dite: 8 Jo 1/ aaf 9
| = -0 g ¥ r

o,

The Member Secretary,

Rajasthan State Pollution Control Board,

04, Institutional Area,

Ihalana Dungari,

Jaipur

Sub: : Point wise reply for CTO for 18 MLD CETP at Balotr issued on 22.05.2019

Reference: CTO File no. G(PLG)/1000/5650(1)2017/2018/786-788

Dear Sir,
With reference to your said letter the under sign submits the following point wise compliance :

1. Agreed that this CTO is valid for a period from 22.05.2019 to 30.04.2014

2. Agreed that this CTO is granted 18 MLD CETP.

3. Agreed that this CTO is for existing plant, process and capacity and separate consent
to establish / operate is required to be taken for any addition / maodification/
alteration in process or change in capacity or change in fuel.

4. Agreed that the quantity of effluent quantity will be 18000 cum/day and mode of

disposal is solar evaporation pond.

6. Agreed that treated effluent will meet the prescribed sta ' for inland surﬁa&i

o

|
water as per the notification dated 01.01.2016 issued by Mi'nistr',r &

7. Agreed that the member units of CETP shall comply with the inlet standards of CETP
at out let of their PTPs as per Board's office order dated 11.03.2019,
8. Agreed that all member unit will send the effluent to CETP through SCADA system

only. The dally flow Is also record at CETP.

AAN?

RICO Ind. Area, Khed Road, BALOTRA - 344 022 (Raj.) Ph. +91-9214210051 E-mail: balotracetp@gmail.com
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BATOTRA WATER POLLUTION CONTROL TREATMENT & RESEARCH FOUNDATION TRUST

a-mail © subhashscop28EDgmal com e-mall : manajEbitaxhle. com

Mo, CETR/ Dale

9. Agreed that CETP will regulate the total flow quantity as per capacity of solar
evaporation pond

10. Agreed that RO reject will be solar evaporated separately in impervious lagoons/
Tanks and will not be mixed with other effluents. ( Photograph annexed for separate
pipe line as annexure-1)

11. Agreed that only 18 MLD will be operated and effluent from member units will be so
regulated that at no point time, total effluent quantity exceeds the designed capacity
of the CETP.

12. Agreed that the CETP Trust will comply all the directions and order passed by Hon'ble
NGT in the matter of O.A. No. 34THC/2014 Digvijay Singh V/s State of Rajasthan &
Others and any other connected matter.

13. Agreed that Trust will ensure that no untreated / treated effluent will be bypassed

from the CETP and the Trust will also ensure that the quantity of the effluent

System. e
; . X/ 2B\ Y
14. Agreed that CETP Trust will ensure and enforce the condi g‘h‘ that its member will rgn

prescribed under the EPA 1986.
15, Agreed that CETP Trust will ensure providing adequate and proper closed pipe line

conduit for collection and conveyance of the effluent generated from industries/

member unit of the CETP so as prevent over flow of untreated effluent through drain.
16. Agreed that CETP Trust will maintain complete record of the effluent treated type of

chemical used, chemical consumed, etc.,, and will send monthly report to Regional

Officer Balotra.

RICO Ind. Area, Khed Road, BALOTRA - 344 022 (Raj.) Ph. +91-9214210051 E-mail: balotracetp@gmail.com
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BALOTRA WATER POLLUTION CONTROL TREATMENT & RESEARCH FOUNDATION TRUST
Qe

e-mail ; sublnshscop208aygmail com
M, CETPY [hiate

17. Agreed that the sledge generated from CETP will be stored under the coverad shed
and will be disposed of as per the provisions of the Hazardous Waste and other Waste
(Management and Transboundary movement ) rules 2016.

18. Agreed that Trust will ensure that all the member units shall not discharge waste
water more than the quantity of the wastewater allowed by the trust.

13. Agreed that the trust will ensure that each member unit cell install individual primary
treatment plant and follow the standards of inlet to CETP as per the directions of on
honorable NGT.

20. Agreed that the stream of effluent inventing from each participant industry shall be
equipped with recording flow metering device and sampling. Both at inlet and outlet
of treatment works. the records of the measurement will be maintained for each inlet
and outlet on daily basis and the records will be submitted to the board from time to
time,

21 Apreed that project proponent will comply with all the conditions of environmental
clearance imposed by SEIAA Jaipur Rajasthan white letter number 809 dated 17th July
2008,

22. Agreed that this consent to operate will be subject to compliané®or Meetion or
order passed by the court of law in the matter.

23. agreed that the existing solar evaporation pond site at Am

previously been used for solar evaporation will be discontinued and wlrl not be used

in any case. No ACP shell stablished/ operated within 500 meter aerial distance of

TSOF site,
24. Agreed that all the lagoons will be filled up to a depth of only 2 ft and overflow pipes

(weep holes) will be inserted in the embankment wall at the level of 2 ft so that the
- 1-".'.__,1.‘\, _Il_';*p-_*-”?f.

RIICO Ind. Area, Khed Road, BALOTRA - 344 022 (Raj.) Ph, +01-9214210051 E-mail: balotracetp@gmail.com
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water level in the ponds does not rise more than 2 ft in any case. No SEP will be
established/operated with in 500 meter aerial distance of TSDF site. ( Phatograph of
weep hole is annexed as annexure-2)

25. Agreed that all the tanks will be scientifically lined with HDPE liner and it will be
ensured that no seepage of tertiary treatment effluent is allowed.

26. Agreed that the Trust will ensure that no hreach of Solar Evaporation pond takes place
for which continuous surveillance through PTZ camera will be kept, in case there is
breach of any existing or upcoming Solar Evaporation pond and any treated /
untreated effluent is discharged into the river Luni from CETP. The bank guarantee of
Rs. 1.25 Crore deposited by CETP Trust Balotra will forfeited win accordance with law.

27. Agreed that the RO reject from the existing 6 MLD RO Plant will be disposed through
existing concrete lined solar evaporation pond only and it will be ensured that RO
reject does not get mix up with the tertiary treated effluent. [ Photographs of the
separate pipe line is attached as annexure-3)

28. Agreed that operation and maintenance of the CETP will be carried out through a

professional agency having qualified manpower as prescribed by the State Board from

Khed Site-1l before commissioning of the ponds and will%atse :

security to ensure that no breach in the SEPs take place.

is installed and maintained as per guidelines of the Central Pollution untra! Board
and Rajasthan State Pollution Control Board ( Latest calibration certificate is attached
as annexure-4)

31. Agreed that the total capital investment of the CETP will not exceed Rs. 1867.56 Lacs

without prior permission of State Board. "\r’d xﬁ?"

RIICO Ind. Area, Khed Road, BALOTRA - 344 022 (Raj.) Ph. +91-2214210051 E-mail: balotracetpfigmail.com
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BALOTRA WATER POLLUTION CONTROL TREATMENT & RESEARCH FOUNDATION TRUST
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Moals, © +01-04141079080 \ Mob. © +91.92 14407666

e-manl | subhashscop2iaaagmail, com e=mul - manoajgghitexiile.com
Mo, CETPRS Dialez ¢

32. Agree that CETP Trust will ensure that the warks of stone pitching at bunds of Ambey
Velly SEPs (Solar Evaporation Ponds) will be completed within one month from
issuance of this consent. That proper stone pitching shall be provided at bunds of
proposed SEP at Kher-ll along with any other suitable scientifically structures for
strengthening of bunds of SEP.

33. Agreed that Trust will carry out structural stability report of proposed and exiting SEP
within one month.

34. Agreed that proper record of waste water management i.e. intake, evaporation etc.
shall be maintained on daily basis.

35, Agreed that Trust will install and operate flow meter at inlet of all existing and
proposed SEP and shall maintain the record on the daily basis.

36. Agreed that guidelines and orders issued by the State Board for the CETP from time to
time will be complied by the Trust.

37. Agreed that the Board has a power and reserves its right, a

38. Agreed that this CTO is issued from the environmg
absolve the project proponent from the other statuto

39. Agreed that this CTO will not , in any way adversely

Regards,

(Member Secretary)
BWPCTERF Trust

CCto:
1- The Regional Officer, RSPCB, Balotra.
2- The Group In-charge, PLG, RSPCB, Jaipur.

RICO Ind. Area, Khed Road, BALOTRA - 344 022 (Raj.) Ph. +91-9214210051 E-mail: balotracetp@gmail.com
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'Longitude: 72.203302
“Elevation: 116.27m
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Calibration certificate for Multi Para

Anmenuie -4

FORBES

MARSHALL

meter Analyser
Date: 30/5/2019

Configuration Parameters

| Customer Na nlE.. Eﬁ L

PO number g _E_E'_I'_I_’,fm‘léf 10139/Dated-11-5-19 B
Analyzer Model ___| AWA make CX 1000-3932

Serial no 202933 i :

Parameters | oD 80D T55
Flaw cell [mm} 3 13 3 L
Hange ] | 2000 | 1w00 1500
| Display Label con BOD |Tss
Unit M/l Mg/l Me/I
Scale factor 131 N 15?.4
| Calibration factor 1 BT 1

Standard solution verification before servicing fcalibration

€oD TSS
Std-1 {DM water) Std-2 (1000 PPM) Std-1 [DM water) Sed-2 (1000 PPM)
7 913 16 950
Standard solution verification after servicing /calibration
CoD Ts55
Std-1 [OM water) Std-2 (1000 PPM) Std-1 (DM water) Std-2 (1000 PPM)
o 892 n .

pH buffer verification before servicing /calibration

7

| 4 - 32 i 8.2 |

pH buffer verification after servicing fcalibration

14

o ¢

| L

-}

Comment:-pH card found faulty. pH sensor has to checked,

pr

Smit Chavda
Tested by Signature
Photo Lopy
HOTARY PUBLY

iR.J

30/5/2019
Date

MJH’Q
A B

Member Secretary
Balotra \Water Pallution Control
Treatment & Research
Foundation Trust, Balotra
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone @ 0141-2711263,2716802 e-mail : member-secretary@imeb.nic.in
R3PCH HelpLine No. : D141-2716877

Regd. Post/ E-mail
. No. F14 (Tech-Balotra) (3-CETP) RPCB/ LW/ ”-‘;-f-' ”_.” Date 30,09 2021

Chairman,
Balotra Waler Pollution Centrol and Research Foundation Trust,
RlA, Balotra, Barmer,

Subject - Direction under the provisions of section 33A of the Water (Prevention &
Control of Pollution) Act, 1874,
Reference - 1. This office letter dated 03.05 2021
2. This office letter dated 13.09.2021.
3. Your letters No. CETP/2021/1348 dated 15.09.2021 and 1351 daled
17.09.2021

1. Whereas M/s Balotra Water Pollution Control and Research Foundation Trust (here-in-
after called as the “CETP") has a CETP of 18 MLD at Balotra, District Barmer for the
treatment of trade effluent generated from their member industries.

2. And whereas consent to operale under the Water Act was granted to the CETP vide this
office letter dated 22.05.2019 subject to the condition inter-alia that the entire trade
effluent shall be recycled or disposed of through solar evaporation ponds (SEP) and no
discharge of treated or untreated effluent shall be made in river or any other water body.

3. And whereas the Hon'ble NGT, in the order dated 06.03.2019 in the matter of OA No
34/2014 - Digvijay Singh Vs. State of Rajasthan & Ors. and other related matters
directed that even treated effluent shall not be discharged in the river Luni.

4. And whereas in view of the limited capability of the CETP to manage effiuent / RO reject
and maintain zero liquid discharge, the State Board had directed the CETP vide letler
dated 03.05.2021 that total generation/ discharge of effluent from member units and

intake of effluent into the CETP shall be regulated/ restricted upto & MLD subject to the
ﬂ conditions mentioned therain,

5 And whereas the CETP Balotra failed to comply with the aforesaid directions and during
inspection on 07.09.2021 by officials of the Board was found to be non-compliant of the
conditions imposed vide letter dated 03.05.2021

& And whereas in view of above non-compliances and violations, lo prevent any further
poliution and grave injury to the environment, the CETP was directed by the Board under
saction 33(A) of the Water Act to immediately stop any inlake into the CETP vide letter
dated 13.09.2021

7 And whereas the CETP has submitted proposals for completing the remaining works
vide letters dated 15.02.2021 and 17.09.2021 and has requested to allow intake inig, e
CETP. ) =

8 And whereas inspection of the CETP was carried out on 22.09.2021 by offjge
State Board to observe status of wark done so far and evaluate time /g
completing the ongoing works of up-gradation of the CETP.

9. Andwhereas it is observed that:-

E:\men[—:immputer\HWM".HW\LQWasLe'\!.ctr.ers";l:]raﬂ.u‘ T

Pheto Copy Aftested
Member Secretary ———
Balotra Water Pollution Control

NOTARY FUBLIT. Traeatment & Resaarch
BALOTRA (7AJ) Foundation Trust, Balotra
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Ji'il"‘“"'?‘“mf“j‘I
Phone : 0141-2711263,2716802 e-mail © mgmhur-sccmu'!r_ﬂ-".ffﬂﬂ’.-ﬂ‘*ﬁ
RSPCB HelpLine No. : 0141-2716877
a. Revamping of the existing physico-chemical and bio
b, The work of additional operations including DAF
system after SBR and fillration system are almost complete
¢ Erection work of RO section is complete.
d. Erection of the MEE is almost complete,

10 And whereas from the above status observed during inspection, the
that the timeline submitied by the CETP Trust authorities regarding COM
commissioning of MEE till 31.03.2022 is unrealistic and therefore, unacceptable. .

11, And whereas the State Board is satisfied that in view of the present status of revamping
of tha existing physico-chemical and biological treatment alongwith the RO & .MEE
plants, intake of effluent may be permilted into the CETP, as MEE can be commissioned n
very soon .

12, And whereas it has been assessed by the Board that for maintaining ZLD, the existing
available infrastructure can handle RO rejects generated by the CETP at capacily not
mare than 6 MLD.
Therefore. the Baard, in exercise of the powers conferred upon it under section 33 {(A) of
the Water Act, hereby issues following directions in supersession [0 the directions issued vide
ihis office letter dated 13.09.2021:-
(1)  That total generalion/ discharge of effluent from member units and intake of effluent into
the CETP shall be regulated!/ restricted upto & MLD.
{2)  That intake into the CETP shall be taken only after MEE 15 commissioned for handling
the full load of RO reject.
{3) That complete zero liquid discharge status shall be maintained and no discharge of
sffiuent including RO reject shall be made into drain/ stream or river or on land.
These directions are subject to the directions of the Hon'ble NGT in the matter of OA No,
34/2014 — Digvijay Singh Vs. Stale of Rajasthan & Ors
Plaase note that that non-compliance of the above directions is punishable under section
41 of the Water Act with imprisonment for a term which shall not be less than one year and six P
. manths but which may extend to six years and with fine.
This bears approval of the competent authonty.

logical treatment is complete
clarifiers, extended aeration

Board is of the view
pletion and

Copy ta fallowing lor infarmation! necessary action -
1 PS to the Chairperson, Rajasthan State Pellution Cenltrol Board, Jalpur.
2 District Collector, Barmer.
1 Regional Officer, Regional Office, Rajasthan State Pollution Control Boaf!
Plaase ensure compliance of above directions and repor.
4 Master file.
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ki

ORIGINAL APPLICATION No. 34(THC) /2014

APPLICANT IN ORIGINAL APPLICATION:

Digvijay Singh
VERSUS
RESPONDENTS: -
State of Rajasthan & Ors.
Proof Of Service
S. NO. Advocate Name Signhature
APPLICANT dsjasol@gmail.com By e-mail
RESPONDENT NO. 1 krishnanpriya@gmait.com By e-mail
RESPONDENT NO. 2 dm-bar-rj@nic.in By e-mail
RESPONDENT NO. 3 member-secretary@rpcb.nic.in By e-mail
RESPONDENT NO. 4 Secy-moef@nic.in By e-mail
RESPONDENT NO. 5 advrajkumar@gmail.com By e-mail
RESPONDENT NO. 6 Iawyzeggtarr?},?er%‘;g%;?com By e-mail
RESPONDENTNO. 7 adhiraj.advocate@gmail.com By e-mail
RESPONDENT NO. 8 Kotharivinay@gmail.com By e-mail
RESPONDENT NO. 9 cetpjasol@gmail.com By e-mail
RESPONDENT NOC.10 mbbalotara@yahoo.co.in By e-mail

@éﬂ(ﬁHAR!)

kotharivinay@agmail.com

Address:-947, 11th ‘D’ Road, Sardarpura, Jodhpur-342003 (Raj.)

Mob. No. 9462050200




